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Mr. Sunil B.Ganu, learned Senior
Counsel.

Mr. S.Rahul Reddy, learned
Special Government Pleader
representing learned Additional
Advocate General for respondent Nos.1
to 3.

Mr. Sunil B.Ganu, learned Senior
Counsel has appeared as Amicus to
assist us.

Learned  Special Government
Pleader prays for adjournment to
enable him to seek instructions.

We place on record our
appreciation for the able assistance
rendered to us by the learned Amicus.

List after two weeks.
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